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Betueen :-

1.8.Ramdass »

2. Mohan Lal : |
. G.Someswar Rao

4, M.Ramchander | 1

5, Mohd.Uncer

e Applicanfs

And | . . [

1. The Union of India, ‘ |
represented by its Secretary,
Ministry of Defence, Neu Delhi-110011.

2. The Commandant, ' |
AGC..Centre, ‘
Secunderabad - 500 015,

.o Respondgnts H

Shri K.Sudhakar Reddy

Shri N.R.Devarajl, Sr.CGSC |

Counsel for the Applicants :

Counsel for the Respondents

CORAM:

JHE HON'BLE SHRI R.RANGARAJAN : MEMBER (R)
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(0ral orders per Hon'ble Shri R.Rangarajan, Member (A) ).

| .

| '

— | _
|

Heard Sri K.Sudhakar Reddy, counsel for tpe gpplicant,
. _ |

It is stated for the Res-
\deMy '
along uwith a/condanatﬂon
. |
He fdrther submits
| ,

that it is likely to move very shortly. |

Sri MN.R.Devaraj, for thes Respondents.
pondants that a review has been filed

petition for admitting the review petition.
[
\
| :

2 Be that as it may, the order in the 0.A. was pronounced
‘ \

[
-~ -~ -4 i+ da tn pe implemented within six months from the

date of issue of that order as no time has bzen %tipulatea 15w
| .
|
Even though more than one year is over atter the lapse of
. {-8tam . [
six months period, the order has not yetL}mplemeEted. In view of
i

order.

. ! .
the above, it is fair to direct the respondents o implement this
{

. o | .

order within a period of o manthﬁ from the date of receipt of
i . :
I |

a copy af this grder. '
‘ [

i
[
3. In case tha Review Petition is pending, then the Respon-
|

|
dents can implement the order in accordance with the law. | The
| .
: \
M.A. is ordered accordingly. No order as to colsts. .
_ _ | :

(7 RANGARAJAN) \

Member (A)
! )?V4d "’?7

: (
Dated: 5th Auqust, 1996, | P /kayxfjao 3
Dictated in the Cpen Court.
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Cepy tot-

1. The Secretary, Ministry of Defence, Unien ef India,
New Delhi. .

2, The Cemmandant, AOC Centre, Secunderabad.

3. One cepy te Sri. K,S5udhakar Reddy, advecate, CAT, Hyd.
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5. One cepy te Library, CAT, Hyd.

6., One gpare COPY.
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